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Lifting of ban on export of sugar

•86. SHRI P. K. KODIYAN:

SHRI GHULAM KASOOL 
KOCHACK;

Will the Minister of COMMERCE 
be pleased to state:

(a) whether it is a fact that the 
ban on sugar export has been lifted 
by Government;

(b) if soj the details and reasons
tharefore:7 ■ ,

(c) whether this announcement 
had any effect on the indigenous 
pricey of sugar; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN 
t h e  MINISTRY o f  c o m m e r c e  
(SI-IBI KHRUSHEED ALAM KH AN);
(b) Yes, Sir.

(b) Ban was lifted on 2-11-81 as
exportable surplus is expected in the 
current sugar year (October, 1981 — 
September, 1982). '

(c) There are no such indications.

(d) Question does not arise.

SHRI P. K. KODIYAN: Sir, the 
hon. Minister has stated that expor-
table surplus of* sugar is expected 
this year. I want to know what is the 
total quantity of exportable sugar 
available for 1981-82 and also what 
amount sugar quota under the 
International Sugar Agreement is to 
be allotted to India in view of th® 
fact that in the last three years we 
had defaulted in the export of sugar 
even though the country had been 
allotted a quota. Sirt the quotas are 
decided on the basis of performance 
of each country in the preceding three 
years and as we had not exported at 
all in the last three years how does 
the Government expect a sizeable 
export of sugar this year?

SHRI KHURSHEEd  ALAM KHAN: 
Sir, we expect that the total availabi-
lity thifl year will be 74-96 lakh

metric tonnes and 0%  total consump-
tion will be '57 lakh metric tonnes. 
We will have about seven to eight 
lakh metric tonnes of sugar available 
for export after maintaining 10 lakh 
metric tonnes as surplus in our buffer 
stock. Sir, as we have not been ex-
porting for the last two years we 
have made a special request to the 
sugar importing countries that this 
year we will be able to export. Since 
we want to remain in the export 
market it is necessary that we should 
export this year and this year our 
share of export will be Seven to 
ei£ht lakh metric tonnes.

SHRI P. K. KODIYAN: Sir. the 
sugar export policy has often resulted 
ro creation of artificial scarcity and 
high prices in the home market. May 
I know whether Government are 
taking ,steps to guard against recur-
rence of such a situation in future?

c, KHUr s h e e d  a l a m
KHAN: Sir, in 1979-80 the produt- 
won of sugar was only 38.59 lakh 
metric tonnfes and, as such there 
was shortage. Now/'in order t0 in-
crease production 0f sugar we have 
a ten special stepg by fixing higher 

statutory minimum price and excise
y rebate for early crushing and 

w . expect a surplus of 17.9 lolrh 
metric tonnes this year. Themfore 
there is no possibility of sugar shor-
tage this year and there is no such 
apprehension that there will be artl- 

cial creation of shortage.
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Re-issue of Bearer Bonds

*87. SHRI T. R. SHAMANNA: 

SHRI G. Y. KRISHNAN:

Will the Minister of FINANCE be 
pleased to state;

(a) whether Government have tak-
en steps to re Issue Bearer Bonds; it 
so, the detail^ and the expected 
amount;

(b) what were the considerations 
that weighed with Government to 
stop the issue of Bearer Bonds issued 
at the beginning of the year 1981; 
and

(c) what are the reasons for re-
introduction of the sale of Bearer 
Bonds though there was a lot of cri-
ticism by a large section of the peo-
ple?

THE MINISTER OF FINANCE 
(SHRI R, VENKATARAMAN); (a) 
to (c). A statement is laid on the 
Table of the House.

Statement

Re-issue of Bearer Bonds

The Special Bearer Bonds, 1981 are 
being placed on sale again for one 
month from 1st December, 1981. Dur-
ing this period, the bonds will also
be sold through selected nationalised




